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Annual Audited Accouats of the Housing
and Urban Development Corporation

5166. SHRI P. UPENDRA : Will the
Minister of URBAN DEVELOPMENT be
pleased to state :

(a) whether it is a fact that the annual
Audited accounts of the Housing and Urban
Development Corporation have not yet
been pkced in the Parliament; and

(b) if so, what are the reasons for the
violation of guidelines of the Bureau of
Public Enterprises in this regard ?

[RAJYA SABHA]
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THE MINISTER OF STATE IN THE
MINISTRY OF URBAN , DEVELOR

MENT (SHRI P. K. THUNGON) : (a) Yes.
Sir.

(b) The audited accounts could not be laid
before Parliament due to non-finali-sation of
the same with concurrence of Government
audit. However, Rajya Sabha Committee on
Papers to be laid on th« Table has given
extension of time for laying the report uptio
the end of second phase of current setsion .

Project sanctioned by HUDCO

5167. SYED SIBTEY RAZI : Will the
Minister of URBAN DEVELOPMENT be
pleased to state :

(a) whether HUDCO had
some projects during 1993-94;

sanctioned

(b) if so, the names of such projects and
amount allotted to each project State-wise;

(c) whether HUDCO has any programme
to construct dwelling units during 1994-95 to
reduce the housing shortage in the country;
and

(d) if so, the number of such units
proposed to be constmcted State-wise and if
not, reasons therefor 7

THE MINISTER OF STATE IN THE
MINISTRY OF URBAN DEVELOP
MENT (SHRI P. K. THUNGON) : (a)
and (b) Yes, Sir. During 1993-94,
HUDCO has sanctioned a total number of
971 housing and urban infrastructure pro
jects, for a total loan amount of
Rs. 1368.45 crores. State-wise breakup of
these projects and loans sanctioned are
given in the enclosed Statement (See

below).

(c) and (d) HUDCO, as a premier techno-
financing institution, provides finan-cial
assistance for housing/urban development
projects undertaken by housing agencies. It
does not undertake construction of houses.
During 1994-95, HUDCO envisages to
sanction loan to the extent of Rs. 1310 crore.
The actual number of dwelling units to be
sanctioned for each of state will, however,
depend upon the number and nature of
financially viable and technically sound
projects received during the course of the year
from the concerned agencies  of each
State/UT.
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Statewise details of profets senctlaned during 1993-94

(Rs. in Rkhs)
S Stal/UT's Name " No. of Project Cost | domm
No. e Scheme Atount
1 2 3 4 5
1. Awmdhra Peadesh . . . 135 15225.37 9401 .68
2. Aruonchal Pradesh | i 271.93 181 .70
1. Assam 19 MiR.40 1622 .07
4. Bihar 39 2044 .58 45951y
5. Goa . 1 65.74 45.00
6. Gujarat . . 52 15765.16 7852.03
. Himachal Pradesh 6 1600,93 958 43
8. Harvama . . 19 4330.47 2857 .47
2. Jammu & Kashmir . 1 1773.97 112399
10, Kerala . 33 18273 .49 1136240
11, Karpataka 12 9188-09 6614 4]
12. Meghalays 1 597.71 509 35
13, Maharaahtre 54 34699.68 19589.72
14, Manipur 3 1016.67 T2 80
15, Med'ya Pradesh . 5% 7706 .94 5600-02
16, Mizoram 5 933.67 639.16
17, Nagatand 1 777.36 579.00
18. Orissa 0 1149496 TAYT. 44
19. Punjab . 4 15261.17 10002 .36
20. Rajesthan 84 14058.18 865.23
2], Sikkim . 3 1144 .57 44,50
22. Tamil Nadu . i73 M221.53 16651 .66
23, Tripura 3 326.22 178.59
24, Uttar Pradesh 64 21%09.40 12813+19
25. Wesl Bengal 17 9616-23 4542.99
6. Andeman Nicobar . 1 20:75 15-75
27. Chandigarh ' 4 742 89 47812
28, Delhi . 1 131200 12i0.00
TOTal. . 971 22339300 136845 .07
say Rs, Say Ra.
223393 1368 .45
crores crotes




